
 

 

List of Latest  
updates on 
SCC OnLine® 
Web Edition. 

February 17 

2026 

With an ever expanding database and documents added 
everyday, SCC Online® users get a comprehensive research 
experience for legal content from India and many other nations. 

Supreme Court, 
High Courts, 
Tribunals and 
Statutes 

Download SCC Online App  

 
 

  

https://www.scconline.com/
https://play.google.com/store/apps/details?id=com.scconline
https://play.google.com/store/apps/details?id=com.scconline
https://apps.apple.com/in/app/scc-online/id1324544648
https://apps.apple.com/in/app/scc-online/id1324544648
https://www.scconline.com/�
https://play.google.com/store/apps/details?id=com.scconline�
https://play.google.com/store/apps/details?id=com.scconline�
https://apps.apple.com/in/app/scc-online/id1324544648�
https://apps.apple.com/in/app/scc-online/id1324544648�


 - 2 - 

© EBC Publishing Pvt Ltd 

Table of Contents 

Supreme Court 

High Courts 

• Allahabad High Court 

• Andhra Pradesh High Court 

• Bombay High Court 

• Calcutta High Court 

• Chhattisgarh High Court 

• Delhi High Court 

• Gauhati High Court 

• Gujarat High Court 

• Himachal Pradesh High Court 

• Jharkhand High Court 

• Karnataka High Court 

• Kerala High Court 

• Madras High Court 

• Meghalaya High Court 

• Madhya Pradesh High Court 

• Orissa High Court 

• Patna High Court 

• Punjab and Haryana High Court 

• Rajasthan High Court 



 - 3 - 

© EBC Publishing Pvt Ltd 

• Telangana High Court 

• Tripura High Court 

• Uttaranchal High Court 

Tribunals and Commissions 

• Competition Commission of India 

• Income Tax Appellate Tribunal 

• National Company Law Tribunal 

• National Company Law Appellate Tribunal 

Foreign Court 

• Supreme Court of Canada 

Statutory 

• Bills 

• Central Notifications 

• State Rules 

• Multilateraltreaties 

  
 
 
 
 
 
 
 
 
 
 
 



 - 4 - 

© EBC Publishing Pvt Ltd 

Supreme Court   [19] 
Aruna H. Thorat v. Vijay Daulatsing Madan, (Aravind Kumar and N.V. Anjaria, JJ.), 2025 SCC 

OnLine SC 3092 
B. Prashanth Hegde v. SBI, (P.S. Narasimha and Manoj Misra, JJ.), 2026 SCC OnLine SC 197 
Chakradhari Gupta v. State of Bihar, (Dipankar Datta and Manmohan, JJ.), 2025 SCC OnLine SC 

3093 
Kalanthar Shakin v. Arulmigu Ramanathaswamy Temple, (C.T. Ravikumar and Sanjay Karol, JJ.), 

2024 SCC OnLine SC 6102 
Lakha Singh v. Surjit Kaur, (Hima Kohli and Ahsanuddin Amanullah, JJ.), 2024 SCC OnLine SC 

6100 
Madiwalappa v. Akkamahadevi, (C.T. Ravikumar and Sanjay Karol, JJ.), 2024 SCC OnLine SC 6101 
Manoj v. State of Maharashtra, (B.V. Nagarathna and R. Mahadevan, JJ.), 2026 SCC OnLine SC 

199 
Murugan Coir Industry v. Canara Bank, (B.V. Nagarathna and Satish Chandra Sharma, JJ.), 2025 

SCC OnLine SC 3089 
Pawan Kumar v. Union of India, (J.K. Maheshwari and A.S. Chandurkar, JJ.), 2026 SCC OnLine 

SC 200 
Pralhad Balkrishna Balghare v. Suryakant Balkrishna Balghare, (Sudhanshu Dhulia and N.V. 

Anjaria, JJ.), 2025 SCC OnLine SC 3090 
R. Savithri Naidu v. Cotton Corpn. of India Ltd., (Pankaj Mithal and S.V.N. Bhatti, JJ.), 2026 SCC 

OnLine SC 198 
Samiuddin v. Aafrin Begum, (Satish Chandra Sharma and N.V. Anjaria, JJ.), 2025 SCC OnLine SC 

3091 
SBI v. Union of India, (P.S. Narasimha and A.S. Chandurkar, JJ.), 2026 SCC OnLine SC 202 
Shantilal Kothari v. Sathrasala Venkatram, (A.S. Bopanna and M.M. Sundresh, JJ.), 2023 SCC 

OnLine SC 2567 
State of W.B. v. Sandip Biswas, (B.R. Gavai and Vikram Nath, JJ.), 2022 SCC OnLine SC 2546 
State of W.B. v. Suvendu Adhikari, (Surya Kant, C.J. and Joymalya Bagchi, J.), 2026 SCC OnLine SC 

196 
Tiruchirappalli District Cricket Assn. v. Anna Nagar Cricket Club, (P.S. Narasimha and Alok Aradhe, 

JJ.), 2026 SCC OnLine SC 201 
Viva Highways Ltd. v. M.P. Road Development Corpn. Ltd., (Sanjay Kumar and Alok Aradhe, JJ.), 

2026 SCC OnLine SC 195 
Zubair P. v. State of Kerala, (K.V. Viswanathan and Vipul M. Pancholi, JJ.), 2026 SCC OnLine SC 

203 
  
Allahabad High Court   [19] 

Amardeep Kashyap v. State of U.P., (Rajan Roy and Om Prakash Shukla, JJ.), 2024 SCC OnLine 
All 10077 

Amit Yadav v. State of U.P., (Vivek Varma, J.), 2024 SCC OnLine All 10074 
Gauri Yadav v. State of U.P., (Brij Raj Singh, J.), 2026 SCC OnLine All 290 
Harsh Awana v. U.G.C., (Arun Bhansali, C.J. and Kshitij Shailendra, J.), 2026 SCC OnLine All 294 
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Harsh Awana v. U.G.C., (Saurabh Shyam Shamshery, J.), 2025 SCC OnLine All 8612 
Juvenile v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 287 
Mohd. Ahmad v. State of U.P., (Brij Raj Singh, J.), 2026 SCC OnLine All 293 
Mohd. Seraj Ansari v. Devra Infratech (P) Ltd., (Pankaj Bhatia, J.), 2024 SCC OnLine All 10076 
Om Prakash Yadav v. State of U.P., (Brij Raj Singh, J.), 2026 SCC OnLine All 289 
Om Prakash v. State of UP, (Vivek Kumar Birla and Dr Yogendra Kumar Srivastava, JJ.), 2024 

SCC OnLine All 10079 
Ramakant Yadav v. State of UP, (Saurabh Shyam Shamshery, J.), 2024 SCC OnLine All 10075 
Samshul Haq v. State of U.P., (Brij Raj Singh, J.), 2026 SCC OnLine All 292 
Santosh Kumar Pandey v. State of U.P., (Brij Raj Singh, J.), 2026 SCC OnLine All 288 
Shanmohammad v. State of U.P., (Rajesh Singh Chauhan, J.), 2024 SCC OnLine All 10073 
Sharad Mishra v. State of U.P., (Brij Raj Singh, J.), 2026 SCC OnLine All 286 
Shivam Dubey v. State of U.P., (Brij Raj Singh, J.), 2026 SCC OnLine All 291 
Three Member Committee of Village Panchyat Chhikau v. State of UP, (Arun Bhansali, C.J. and 

Vikas Budhwar, J.), 2024 SCC OnLine All 10080 
U.P. Public Service Commission v. Guddi Sagar, (Arun Bhansali, C.J. and Jaspreet Singh, J.), 2024 

SCC OnLine All 10078 
Union of India v. Mohd. Rashid, (Suneet Kumar and Rajendra Kumar-IV, JJ.), 2023 SCC OnLine All 

5485 
  
Andhra Pradesh High Court   [19] 

Akurathi Rajesh v. State of A.P., (Dr Venkata Jyothirmai Pratapa, J.), 2026 SCC OnLine AP 387 
B. Anil Kumar v. State of A.P., (Gannamaneni Ramakrishna Prasad, J.), 2026 SCC OnLine AP 401 
Bathapudi Rajendra Kumar v. State of A.P., (Dr Venkata Jyothirmai Pratapa, J.), 2026 SCC 

OnLine AP 392 
Bohra Ramesh Kumar Jain v. State of A.P., (B.V.L.N. Chakravarthi, J.), 2026 SCC OnLine AP 385 
Bommisetty Lakshmi Narasimha Swamy & Co. v. State of A.P., (R. Raghunandan Rao and T.C.D. 

Sekhar, JJ.), 2026 SCC OnLine AP 394 
Bonda Uma Maheswara Rao v. State of A.P., (Dr Venkata Jyothirmai Pratapa, J.), 2026 SCC 

OnLine AP 386 
D. Rajini v. State of A.P., (Dr Venkata Jyothirmai Pratapa, J.), 2026 SCC OnLine AP 390 
Gourav Kumar Anuj Kumar v. CTO, (R. Raghunandan Rao and T.C.D. Sekhar, JJ.), 2026 SCC 

OnLine AP 402 
Kesani Varalakshmi v. Secondary Education, (Harinath N., J.), 2026 SCC OnLine AP 400 
Kolli Srinivasa Chakravarthy v. State of A.P., (Dr Venkata Jyothirmai Pratapa, J.), 2026 SCC 

OnLine AP 388 
Koritipati Uday Bhaskar v. State of A.P., (Dr Venkata Jyothirmai Pratapa, J.), 2026 SCC OnLine 

AP 389 
Kothapalli Jagapathiramyya v. Vytla Srinivas, (Venuthurumalli Gopala Krishna Rao, J.), 2026 

SCC OnLine AP 393 
Kudos Facililty Services v. State of A.P., (R. Raghunandan Rao and T.C.D. Sekhar, JJ.), 2026 SCC 

OnLine AP 399 
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https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003162843
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https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003162841
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https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003162839
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003162839
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003162840
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003162840
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003162844
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003162844
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003162850
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003162850
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Mojjada Ramakrishna v. Mojjada Dhanunjaya Rao, (Gannamaneni Ramakrishna Prasad, J.), 2026 
SCC OnLine AP 384 

Nerella Sadaiah v. State of A.P., (Dr Venkata Jyothirmai Pratapa, J.), 2026 SCC OnLine AP 391 
P.S.A.V. Prasad v. High Court of A.P., (R. Raghunandan Rao and T.C.D. Sekhar, JJ.), 2026 SCC 

OnLine AP 398 
Singarapu Srinivasu v. Singarapu, (V. Gopala Krishna Rao, J.), 2026 SCC OnLine AP 396 
Singarapu v. Singarapu Srinivasu, (V. Gopala Krishna Rao, J.), 2026 SCC OnLine AP 395 
Yerneni Sri. Raja Rajeswari v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2026 SCC OnLine AP 397 

  
Bombay High Court   [43] 

A1 v. State of Maharashtra, (Bharati Dangre and Manjusha Deshpande, JJ.), 2026 SCC OnLine Bom 
967 

Aaditya Raju Dayal v. State of Maharashtra, (Urmila Joshi-Phalke, J.), 2024 SCC OnLine Bom 5887 
Abha v. State of Maharashtra, (Vinay Joshi and Vrushali V. Joshi, JJ.), 2024 SCC OnLine Bom 5891 
Abhijeet Mohan Anturkar v. Pune Municipal Corpn., (Bharati Dangre and Manjusha Deshpande, 

JJ.), 2026 SCC OnLine Bom 966 
Basavraj kashinath Natikar v. Balaji, (Arun R. Pedneker, J.), 2024 SCC OnLine Bom 5916 
Chanappa v. State of Maharashtra, (M.S. Karnik, J.), 2024 SCC OnLine Bom 5886 
Citizen Credit Coop. Bank Ltd. v. GIC Housing Finance Ltd., (M.S. Sonak and Valmiki Menezes, JJ.), 

2024 SCC OnLine Bom 5902 
Classic Stripes (P) Ltd. v. CIT, (K.R. Shriram and Neela Gokhale, JJ.), 2024 SCC OnLine Bom 5915 
Commr. of Police v. Olga Rosnina, (M.S. Sonak and Valmiki Menezes, JJ.), 2024 SCC OnLine Bom 

5909 
Debbie Fernandes v. State of Goa, (M.S. Sonak and Valmiki Menezes, JJ.), 2024 SCC OnLine Bom 

5903 
Executive Engineer v. Kusumbai, (G.A. Sanap, J.), 2024 SCC OnLine Bom 5898 
Ganesh v. State of Maharashtra, (R.G. Avachat and Neeraj P. Dhote, JJ.), 2024 SCC OnLine Bom 

5888 
Gause Ahmed Shaikh v. Margao Municipal Council, (M.S. Sonak and Valmiki Menezes, JJ.), 2024 

SCC OnLine Bom 5910 
Goa Foundation v. North Goa Planning & Development Authority, (M.S. Sonak and Valmiki 

Menezes, JJ.), 2024 SCC OnLine Bom 5905 
Jayashri N. Rajebhosale v. Goa Cricket Assn., (M.S. Sonak and Valmiki Menezes, JJ.), 2024 SCC 

OnLine Bom 5904 
Managing Committee of Shri Devi Maya Kelbai Devasthan Mayem v. State of Goa, (M.S. Sonak and 

Valmiki Menezes, JJ.), 2024 SCC OnLine Bom 5919 
Mirabai Madhav Kossambe v. Laxmi Narayan Naik, (M.S. Sonak, J.), 2024 SCC OnLine Bom 5912 
Naokrishna Rambhau Raut v. Jagannath Motiram Dhakulkar, (Anil L. Pansare, J.), 2024 SCC 

OnLine Bom 5914 
New India Assurance Co. Ltd. v. Jagannath Shankar Gaikwad, (Shivkumar Dige, J.), 2024 SCC 

OnLine Bom 5895 
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New India Assurance Co. Ltd. v. Malan Punwant Solwande, (Shivkumar Dige, J.), 2024 SCC OnLine 
Bom 5897 

Parasram v. State of Maharashtra, (Vinay Joshi and Vrushali V. Joshi, JJ.), 2024 SCC OnLine Bom 
5889 

Pradnya Pranjal Kulkarni (Dr.) v. State of Maharashtra, (A.S. Gadkari and Rajesh S. Patil, JJ.), 2025 
SCC OnLine Bom 6192 

Prasanna v. Narsimha, (S.G. Chapalgaonkar, J.), 2024 SCC OnLine Bom 5900 
Rahul Bapurao Kayte v. State of Maharashtra, (Ravindra V. Ghuge and R.M. Joshi, JJ.), 2024 SCC 

OnLine Bom 5918 
Rameshwar v. State of Maharashtra, (Vinay Joshi and Vrushali V. Joshi, JJ.), 2024 SCC OnLine 

Bom 5893 
Rohan Prakash Hede v. Union of India, (M.S. Sonak and Valmiki Menezes, JJ.), 2024 SCC OnLine 

Bom 5885 
Rohan Prakash Hede v. Union of India, (M.S. Sonak and Valmiki Menezes, JJ.), 2024 SCC OnLine 

Bom 5907 
Roque v. State of Goa, (Bharat P. Deshpande, J.), 2024 SCC OnLine Bom 5892 
Santosh S. Bhamaikar v. Satish V. Gawas, (M.S. Sonak and Valmiki Menezes, JJ.), 2024 SCC OnLine 

Bom 5901 
Sau. Sandhya v. Sandesh, (Anil L. Pansare, J.), 2024 SCC OnLine Bom 5913 
Sheetal Talwar v. State of Maharashtra, (A.S. Gadkari and Shyam C. Chandak, JJ.), 2024 SCC 

OnLine Bom 5894 
Shridhar Rice Corpn. v. State of Maharashtra, (Anil S. Kilor, J.), 2024 SCC OnLine Bom 5917 
Shruti Sakharam Sorte v. Anant Bajirao Buradkar, (Avinash G. Gharote and M.S. Jawalkar, JJ.), 

2024 SCC OnLine Bom 5920 
State of Goa v. State Government, (M.S. Sonak and Valmiki Menezes, JJ.), 2024 SCC OnLine Bom 

5908 
Sunita v. Suresh, (Anil S. Kilor, J.), 2024 SCC OnLine Bom 5922 
Surendra Furtado v. State of Goa, (M.S. Sonak and Valmiki Menezes, JJ.), 2024 SCC OnLine Bom 

5911 
Swapnil Madhukar Gangawane v. State of Maharashtra, (Nitin Jamdar and M.M. Sathaye, JJ.), 

2024 SCC OnLine Bom 5884 
Swapnil v. Suresh, (Anil S. Kilor, J.), 2024 SCC OnLine Bom 5921 
Vaibhav Suryakant Jaipuria v. State of Maharashtra, (Vinay Joshi and Vrushali V. Joshi, JJ.), 2024 

SCC OnLine Bom 5890 
Vidarbha Irrigation Development Corpn. v. Vasant Tanaba Jadhao, (G.A. Sanap, J.), 2024 SCC 

OnLine Bom 5896 
Vidhya Ravlu Gurav v. Galileo Francis Teles, (M.S. Sonak and Valmiki Menezes, JJ.), 2024 SCC 

OnLine Bom 5906 
Vikrant v. Shardamma, (S.G. Chapalgaonkar, J.), 2024 SCC OnLine Bom 5899 
Vithal Dhondiba Kasale v. Bhagwan, (Sandipkumar C. More, J.), 2024 SCC OnLine Bom 5883 
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Sunil Makkar v. Globalwash Creation (P) Ltd., (Khetrabasi Biswal, Member (Judicial) and Shishir 
Agarwal, Member (Technical)), 2026 SCC OnLine NCLT 790 

Vinayak Services (P) Ltd., In re, (Khetrabasi Biswal, Member (Judicial)), 2026 SCC OnLine NCLT 
789 

Vinman Health (P) Ltd., In re, (Khetrabasi Biswal, Member (Judicial) and Shishir Agarwal, Member 
(Technical)), 2026 SCC OnLine NCLT 787 

Wild Dreams Trading Co. (P) Ltd. v. Ascendancy Financial Services (P) Ltd., (Khetrabasi Biswal, 
Member (Judicial) and Shishir Agarwal, Member (Technical)), 2026 SCC OnLine NCLT 791 

  
National Company Law Appellate Tribunal   [4] 

Bhuvan Madan v. Athena India Opportunities, (Ashok Bhushan, Chairperson and Barun Mitra, 
Member (Technical)), 2026 SCC OnLine NCLAT 142 

Mahesha KES v. SPML Infra Ltd., (Sharad Kumar Sharma, Member (Judicial) and Jatindranath 
Swain, Member (Technical)), 2026 SCC OnLine NCLAT 141 

Milan Aggarwal v. Canara Bank, (Ashok Bhushan, Chairperson and Barun Mitra, Member 
(Technical)), 2026 SCC OnLine NCLAT 140 

Yogesh Kelkar v. Anudan Properties (P) Ltd., (Ashok Bhushan, Chairperson and Barun Mitra, 
Member (Technical)), 2024 SCC OnLine NCLAT 2571 

  
Supreme Court of Canada   [4] 

Corporal C.R. McGregor v. His Majesty The King, (Wagner, C.J. and Moldaver, Karakatsanis, Côté, 
Brown∗, Rowe, Martin, Kasirer and Jamal, JJ.), 2023 SCC OnLine Can SC 21 

His Majesty The King v. David Carignan, (Wagner, C.J. and Karakatsanis, Côté, Rowe, Martin, 
Kasirer, Jamal, O'Bonsawin and Moreau, JJ.), 2025 SCC OnLine Can SC 9 

His Majesty The King v. Randy William Downes, (Karakatsanis, Brown∗, Rowe, Martin, Kasirer, 
Jamal and O'Bonsawin, JJ.), 2023 SCC OnLine Can SC 5 

Ville de Sainte-Julie v. Investissements Laroda inc., (Wagner, C.J. and Karakatsanis, Côté, Rowe, 
Martin, Kasirer, Jamal, O'Bonsawin and Moreau, JJ.), 2025 SCC OnLine Can SC 10 

  
Bills   [137] 

All India Institutes of Medical Sciences Bill, 2024 
Mental Healthcare (Amendment) Bill, 2024 
Sikh Marriage Bill, 2024 
Trees in the State of Rajasthan Bill, 2024 
Consumption of Meat and other non-Vegetarian Food) Bill, 2024 
Aligarh Muslim University (Amendment) Bill, 2024 
States and Union Territories Reorganisation Commission Bill, 2024 
Prevention of Torture Bill, 2024 
Archaeological Sites and Remains in the State of Rajasthan Bill, 2024 
Special Financial Assistance to KBK Region of State of Odisha Bill, 2024 
National Green Tribunal (Amendment) Bill, 2024 
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Central Institute for Cancer Detection and Prevention Bill, 2024 
Maharashtra Central Sports University Bill, 2024 
Constitution (Scheduled Tribes) Order (Amendment) Bill, 2024 
Special Financial Assistance for Development and Conservation of Water Bodies in the State of 

Maharashtra Bill, 2024 
Farmers Right to Guaranteed Minimum Price Realization of Agricultural Produce Bill, 2024 
Railways (Amendment) Bill, 2024 
Criminal Laws (Amendment) Bill, 2024 
Railways (Amendment) Bill, 2024 
Coastal Tourism Development Board Bill, 2024 
Establishment of Sports Infrastructure in Virudhunagar Bill, 2024 
National Eligibility cum Entrance Test (NEET) Exemption for the State of Tamil Nadu Bill, 2024 
Menstrual Benefits Bill, 2024 
Special Economic Zones (Amendment) Bill, 2024 
Stray Animals Control Bill, 2024 
Indigenous Cow and Cow Progeny Protection Board Bill, 2024 
Legitimate Asylum to Refugees Bill, 2015 
Narcotic Drugs and Psychotropic substances (Amendment) Bill, 2024 
Scheduled Castes and the Scheduled Tribes (Prevention of Atrocities) Amendment Bill, 2024 
Breast Cancer (Awareness) Bill, 2024 
National Medical Commission (Amendment) Bill, 2024 
Vegetable Products (Remunerative Support Price and Insurance) Bill, 2024 
Specially Abled Children (Welfare) Bill, 2024 
Digital Personal Data Protection (Amendment) Bill, 2024 
Menstrual Leave and Hygiene Bill, 2024 
Narcotic Drugs and Psychotropic Substances (Amendment) Bill, 2024 
Regulation of Deep Fake Bill, 2024 
Constitution (Amendment) Bill, 2024 
Dairy Farmers (Welfare) Bill, 2024 
Natural Calamity Victims Bill, 2024 
All India Institutes of Medical Sciences (Amendment) Bill, 2024 
National Commission for Women (Amendment) Bill, 2024 
Cultural Mapping Bill, 2024 
Protection and Welfare of Sanitation Workers Bill, 2024 
National Floriculture Board Bill, 2024 
Prevention of Cruelty to Animals Bill, 1960 
Bhagwan Birsa Munda Birth Place Ulihatu National Memorial Bill, 2024 
Special Financial Assistance for Development and Rejuvenation of Water Bodies in the State of 

Maharashtra Bill, 2024 
National Water University Bill, 2024 
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Traditional Weavers (Protection and Welfare) Bill, 2024 
Scheduled Castes and Scheduled Tribes (Reservation in Posts and Services and Filling up of 

Vacancies in a Time Bound Manner) Bill, 2024 
Environment (Protection) Amendment Bill, 2024 
Journalist (Prevention of violence and protection) Bill, 2024 
Domestic Workers (Regulation of Work and Social Security) Bill, 2024 
Welfare and Protection of Cow Bill, 2024 
Prevention of Slaughter and Preservation of Cattle Bill, 2024 
Chief Election Commissioner and other Election Commissioners (Appointment, Conditions of Service 

and Term of Office) Amendment Bill, 2024 
Enrollment of Children of Government Employees in Government Schools (Promotion) Bill, 2024 
Wild Life (Protection) Amendment Bill, 2024 
Bharatiya Nyaya Sanhita (Amendment) Bill, 2024 
Advocates (Amendment) Bill, 2024 
Caste Discrimination against the Persons Belonging to the Scheduled Castes and Scheduled Tribes 

Bill, 2024 
Higher Education School, Graduate School and University (Freedom of Speech) Bill, 2024 
Scheduled Tribe Component (Planning, Allocation and Utilization of Financial Resources), Bill, 2024 
Reservation for the Scheduled Castes, the Scheduled Tribes, the Other Backward Classes, De-notified 

Tribes and Semi-nomadic Communities in Private Sector Bill, 2024 
Supreme Court (Use of Hindi in Proceedings and Other Provisions) Bill, 2024 
Digital Personal Data Protection (Amendment) Bill, 2024 
Infrastructure Project (Monitoring and Management) Board Bill, 2024 
Fodder Warehouse Board Bill, 2025 
Milk and Milk Products (Remunerative Support Price) Bill, 2025 
Missing Individuals Bureau Bill, 2025 
Occupational Safety, Health and Working Conditions Code (Amendment) Bill, 2025 
Rights of Tenant Farmers Bill, 2025 
Abandoned Widows and Single Women (Protection, Rehabilitation and Welfare) Bill, 2025 
National Commission for Economically Weaker Sections of Citizens Bill, 2025 
Cow Protection Bill, 2025 
Juvenile Justice (Care and Protection of Children) Amendment Bill, 2025 
Information Technology (Amendment) Bill, 2025 
Electricity (Amendment) Bill, 2025 
Death Penalty (Abolition) Bill, 2025 
Hindu Marriage (Amendment) Bill, 2025 
Maintenance and Welfare of Parents and Senior Citizens (Amendment) Bill, 2025 
Consumer Protection (Amendment) Bill, 2025 
Compulsory Periodical Desiltation of Dams, Reservoirs and Rivers Bill, 2025 
Citizenship (Amendment) Bill, 2025 
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Constitution (Scheduled Castes) Order (Amendment) Bill, 2025 
Insurance (Amendment) Bill, 2025 
Unemployment Allowance Bill, 2025 
Right to Disconnect Bill, 2025 
Climate Change (Mitigation and Adaptation) Bill, 2025 
Right of Children to Free and Compulsory Education (Amendment) Bill, 2025 
Artificial Intelligence (Ethics and Accountability) Bill, 2025 
Holy City of Deoghar (Preservation of Cultural Heritage) Bill, 2025 
Reptile Bite (Prevention and Treatment) and Reptile Conservation Bill, 2025 
Punjab Municipal Corporation Law (Extension to Chandigarh) Amendment Bill, 2025 
Reservation for the Other Backward Classes, the Scheduled Castes and the Scheduled Tribes in 

Private Sector Services and Appointments Bill, 2025 
Reservation for the Other Backward Classest, he Scheduled Castes and the Scheduled Tribes in 

Admission in Private Educational Institutions (aided and un-aided) Bill, 2025 
Foreign Exchange Management (Amendment) Bill, 2025 
Right of Children to Free and Compulsory Education (Amendment) Bill, 2025 
Prevention of Money Laundering (Amendment) Bill, 2025 
Healthcare Professionals and Clinical Establishments (Prevention of Violence) Bill, 2025 
Code on Social Security (Amendment) Bill, 2025 
Assam Reorganisation (Karbi Dimanchal) Bill, 2025 
Compulsory Yoga Practice in Schools Bill, 2025 
Paternity and Parental Benefits Bill, 2025 
Women Workforce (Support and Welfare) Bill, 2025 
Orphan Children (Social Security and Welfare) Bill, 2025 
Motor Vehicles (Amendment) Bill, 2025 
Eco-Tourism Promotion Bill, 2025 
Protection of Women from Domestic Violence (Amendment) Bill, 2025 
Salt Workers (Welfare) Bill, 2025 
Environment (Protection) Amendment Bill, 2025 
Prohibition of Child Marriage (Amendment) Bill, 2025 
National Blood Transfusion Bill, 2025 
Suppression of Unlawful Acts Against Safety of Civil Aviation (Amendment) Bill, 2025 
Promotion of Natural Agriculture Bill, 2025 
Protection of Medical and Health Service Professionals from Assault, Criminal Force and Intimidation 

Bill, 2025 
Mental Healthcare (Amendment) Bill, 2025 
Promotion of the Use of Natural Fibres Bill, 2025 
Constitution (Scheduled Tribes) Order (Amendment) Bill, 2025 
Scheduled Tribes and Other Traditional Forest Dwellers (Recognition of Forest Rights) Amendment 

Bill, 2025 
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Constitution (Amendment) Bill, 2025 [Bill No. 144 of 2025] 
Constitution (Amendment) Bill, 2025 [Bill No. 145 of 2025] 
Constitution (Amendment) Bill, 2025 [Bill No. 149 of 2025] 
Constitution (Amendment) Bill, 2025 [Bill No. 151 of 2025] 
Constitution (Amendment) Bill, 2025 [Bill No. 152 of 2025] 
Constitution (Amendment) Bill, 2025 [Bill No. 154 of 2025] 
Constitution (Amendment) Bill, 2025 [Bill No. 156 of 2025] 
Constitution (Amendment) Bill, 2025 [Bill No. 157 of 2025] 
Constitution (Amendment) Bill, 2025 [Bill No. 158 of 2025] 
Constitution (Amendment) Bill, 2025 [Bill No. 160 of 2025] 
Constitution (Amendment) Bill, 2025 [Bill No. 163 of 2025] 
Constitution (Amendment) Bill, 2025 [Bill No. 164 of 2025] 
Constitution (Amendment) Bill, 2025 [Bill No. 165 of 2025] 
Constitution (Amendment) Bill, 2025 [Bill No. 166 of 2025] 
Constitution (Amendment) Bill, 2025 [Bill No. 167 of 2025] 
Constitution (Amendment) Bill, 2025 [Bill No. 168 of 2025] 

  
Central Notifications   [6] 

Ministry of Finance [10/2026-Customs (NT) [Amendment in Notification No. S.O. 748(E)]] 
Ministry of Health and Family Welfare [Noti. No. G.S.R. 66(E) Draft-Drugs (........Amendment) 

Rules, 2026] 
Ministry of Health and Family Welfare [Noti. No. S.O. 410(E) Amendment in Notification No. S.O. 

85(E)] 
Ministry of Health and Family Welfare [Noti. No. S.O. 411(E) Nomination of Joint Secretary as 

medal officer for Sahyog Portal] 
Ministry of Health and Family Welfare [Noti. No. S.O. 412(E) Nomination of Members of Institute 

Body, AIIMS Bibinagar] 
Ministry of Home Affairs [Noti. No. G.S.R. 68(E) Office of the Principal Scientific Adviser to the 

Government of India, Scientists, Group 'A' Posts Recruitment Rules, 2026] 
  
State Rules   [6] 

United Khasi-Jaintia Hills Autonomous District (Establishment of Town Committee) Rules, 1962 
United Khasi-Jaintia Hills Autonomous District (management and Control of Forest) Rules, 1960 
Khasi Hills Autonomous District (Election of Wahadadar) (Revised) Rules, 1976 
Rajasthan Prisoners Release on Parole Rules, 2021 
Uttar Pradesh Police Radio Subordinate Service Rules, 2015 
Uttar Pradesh Civil Defence Deputy Controller Service Rules, 1992 
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Multilateraltreaties   [10] 
Declaration Renouncing the Use, in Time of War, of Explosive Projectiles Under 400 Grammes 

Weight 
Protocol Additional to the Geneva Conventions of 12 August 1949, and Relating to the Adoption of 

an Additional Distinctive Emblem (Protocol III), of 8 December 2005 
Geneva Convention for the Amelioration of the Condition of the Wounded and Sick in Armed Forces 

in the Field of 12 August 1949 
Geneva Convention for the Amelioration of the Condition of Wounded, Sick and Shipwrecked 

Members of Armed Forces at Sea of 12 August 1949 
Geneva Convention Relative to the Treatment of Prisoners of War of 12 August 1949 
Protocol Additional to the Geneva Conventions of 12 August 1949, and Relating to the Protection of 

Victims of Non-International Armed Conflicts (Protocol II) 
Convention on Prohibitions or Restrictions on the Use of Certain Conventional Weapons Which May 

be Deemed to be Excessively Injurious or to Have Indiscriminate Effects. Geneva 
Convention on the Safety of United Nations and Associated Personnel (New York, 9 December 1994) 
Protocol on Blinding Laser Weapons (Protocol IV to the 1980 Convention), 13 October 1995 
Convention on the Prohibition of the use, Stockpiling, Production and Transfer of Anti-Personnel 

Mines and on their Destruction 
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